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MINISTRY OF FINANCE
(Department of Financial Services)
NOTIFICATION
New Delhi, the 22nd August, 2025
S.0. 3859(E).— In exercise of the powers conferred by clause (c) of sub-section (1) of Section 6 of the National

Bank for Agriculture and Rural Development Act, 1981 (61 of 1981), the Central Government, in consultation with the
Reserve Bank of India, hereby appoints Shri Satish Kashinath Marathe, Director, Central Board of Reserve Bank of
India (RBI) on the Board of Directors of National Bank for Agriculture and Rural Development (NABARD), for a
period of three years, from the date of notification or until further orders, whichever is earlier.

[F. No. 7/11/2018-AC]
RATNAKAR JHA, Under Secy.
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